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Supreme Court   [61] 

Anil Sethi v. Canara Bank, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5336 
Ankit Godara v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 

5344 
Apinder Singh v. Manjit Singh, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine 

SC 5332 
Ashwini Kumar Upadhyay v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 

OnLine SC 1151 
Babarkhan Munirkhan Pathan v. State of Gujarat, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC 

OnLine SC 5330 
Blue Line Entertainment Media Ltd. v. Kotak Mahindra Bank Ltd., (K.M. Joseph and Hrishikesh Roy, 

JJ.), 2022 SCC OnLine SC 2452 
Bode Ramachandra Yadav v. State of A.P., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC 

OnLine SC 5339 
Bruhath Bangalore Mahanagara Palike v. B. Chinnaswamy Setty, (Sanjay Karol, J.), 2024 SCC 

OnLine SC 5329 
CTO v. Hindustan Lever Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5338 
D. Rajasekar v. State, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna and B.R. Gavai, JJ.), 2024 SCC 

OnLine SC 5324 
Dinesh Aneja v. State (NCT of Delhi), (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC 

OnLine SC 5331 
Gopal Dikshit v. United India Insurance Co. Ltd., (B.V. Nagarathna and Satish Chandra Sharma, 

JJ.), 2025 SCC OnLine SC 1161 
H.P. Venkatesh v. State of Karnataka, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC 

1149 
Hakim v. State (NCT of Delhi), (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine 

SC 1163 
Hari Kallikat v. State (UT of Andaman Nicobar Island), (M.M. Sundresh and Aravind Kumar, JJ.), 

2025 SCC OnLine SC 1154 
Irfan v. State of Haryana, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5345 
Jagdish Mittar v. Diwakar Kumar, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 

5326 
Jeewan Lata v. State of Haryana, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC 

OnLine SC 5334 
Kamaljeet Rai v. State of Bihar, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5328 
Kanchan Samanta v. State of W.B., (Sanjay Karol and Aravind Kumar, JJ.), 2024 SCC OnLine SC 

5320 
Keshav Kumar Jha v. State of Bihar, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 

5322 
Lakshmi Cable Co. v. State (NCT of Delhi), (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 

SCC OnLine SC 5323 
Madan Singla v. Arun Kumar, (Sanjay Karol, J.), 2024 SCC OnLine SC 5310 
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Mallavva v. Kalsammanavara Kalamma, (Sanjay Karol, J.), 2024 SCC OnLine SC 5317 
Mangecha Jayvin Suryakant Bhai v. State of Maharashtra, (B.V. Nagarathna and Augustine George 

Masih, JJ.), 2024 SCC OnLine SC 5347 
MEP Infrastructure Developers Ltd. v. State of Maharashtra, (Sanjiv Khanna and Dipankar Datta, 

JJ.), 2024 SCC OnLine SC 5341 
Mohd. A.U. v. State of Kerala, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5340 
Monu Singh v. State of U.P., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 5348 
Naresh Kumar Gupta v. State of Punjab, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 

SCC OnLine SC 1156 
Navapavithra G. v. Cholamandalam Investment & Finance Co. Ltd., (B.R. Gavai, Prashant Kumar 

Mishra and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 5350 
Oasis Marine (P) Ltd. v. Godrej Agrovet Ltd., (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC 

OnLine SC 5351 
P. Devaraju v. Umadevi, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5335 
P. Krishna Mohan Reddy v. State of A.P., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine 

SC 1157 
Parmeshwari Devi v. Appellate Authority under Parents & Senior Citizen Maintenance & Welfare 

Act, 2007, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 5318 
Patanjali Foods Ltd. v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 

1159 
Paul Rubber Industries (P) Ltd. v. Amit Chand Mitra, (Aniruddha Bose and Vikram Nath, JJ.), 2024 

SCC OnLine SC 5316 
Peyush Joshi v. Union of India, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 

5327 
Pharmaceutical Chemical & Allied Employees Union v. J.L. Morrison (India) Ltd., (Vikram Nath and 

Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 5319 
Pila Pahan v. State of Jharkhand, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 

1152 
Pradeep Kumar Lal v. Shrawan Kumar Gupta, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC 

OnLine SC 1155 
Pramod Kumar Tiwari v. State of M.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC 

OnLine SC 5312 
Rajendar Kumar Jangu v. Bharat Petroleum Corpn. Ltd., (Hrishikesh Roy and Prashant Kumar 

Mishra, JJ.), 2024 SCC OnLine SC 5333 
Ravinder Singh Sidhu v. State of Punjab, (B.R. Gavai, C.J. and K.V. Viswanathan, J.), 2025 SCC 

OnLine SC 1164 
Rofiqul Hoque v. Union of India, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 1160 
S. Nalini Jayanthi v. M. Ramasubba Reddy, (Abhay S. Oka, J.), 2022 SCC OnLine SC 2451 
S. Vaidyanathan v. T.B. Adhinarayanan, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC 

OnLine SC 5313 
Saroj Kumar Behera v. State of Odisha, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine 

SC 5346 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677660
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677631
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677650


 - 5 - 

© EBC Publishing Pvt Ltd 

Shaurabh Kumar Tripathi v. Vidhi Rawal, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine 
SC 1158 

Shivappa Reddy v. S. Srinivasan, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC 
OnLine SC 1162 

Shri Sendhuragro & Oil Industries v. Kotak Mahindra Bank Ltd., (K.V. Viswanathan, J.), 2024 SCC 
OnLine SC 5349 

Shri Sendhuragro & Oil Industries v. Kotak Mahindra Bank Ltd., (J.B. Pardiwala and R. Mahadevan, 
JJ.), 2024 SCC OnLine SC 5352 

State (UT of Chandigarh) v. Mangal Singh, (Sanjay Karol, J.), 2024 SCC OnLine SC 5315 
State of M.P. v. Adhunik Grih Nirman Sahakari Samiti, (M.M. Sundresh and Aravind Kumar, JJ.), 

2025 SCC OnLine SC 1153 
Sunil Kumar Sharma v. Jagrat Tyagi, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 

5342 
Swami Gurcharan Mishra v. Union of India, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine 

SC 5343 
Tarsem Lal v. Chandigarh Housing Board, (Sanjiv Khanna, C.J. and B.R. Gavai, Surya Kant, B.V. 

Nagarathna and Augustine George Masih, JJ.), 2025 SCC OnLine SC 1150 
Tropical Industries International (P) Ltd. v. Vittal Cashew Industries, (Ahsanuddin Amanullah and 

Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC 5309 
Tulsa v. Ramdevi, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5337 
Union of India v. Shree Sai Enterprises, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 

5321 
Virendra K. Batra v. Infres Methodex Ltd., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC 

OnLine SC 5311 
Yogesh Singh v. HDFC Chubb General Insurance Co. Ltd., (Hima Kohli and Ahsanuddin Amanullah, 

JJ.), 2024 SCC OnLine SC 5314 
  
Allahabad High Court   [42] 

Aman Kumar Gupta v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2963 
Aman v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2962 
Anil Agarwal v. Incharge District Judge, (Pankaj Bhatia, J.), 2025 SCC OnLine All 2967 
Anwar Ali v. State of U.P., (Shekhar B. Saraf and Dr Yogendra Kumar Srivastava, JJ.), 2025 SCC 

OnLine All 2977 
Avadhesh Kumar Chand v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2982 
Badam Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2025 SCC OnLine All 2964 
Brij Nath v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2968 
Chhote Lal Singh v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 2953 
Deepak Kumar Pandey v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC 

OnLine All 2981 
Furkan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 2954 
Gautam v. State of U.P., (Dr. Gautam Chowdhary, J.), 2025 SCC OnLine All 2965 
Jagpal v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2976 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677659
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Jawahar Lal Gupta v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2951 
Jugeshwar Prasad v. Hanuman Prasad, (Jaspreet Singh, J.), 2025 SCC OnLine All 2949 
Kapil v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 2959 
Krishna Kant Gupta v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2952 
Kshma Verma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2974 
Kuldeep Verma v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2957 
Lakshaman v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2984 
Lal Singh v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 2960 
Mohd. Aman v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 2985 
Mohd. Rahman v. State of U.P., (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 2986 
Mohd. Rizwan Khan v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8701 
Neyaz Ahmad v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 2989 
Pradeep Chauhan v. State of U.P., (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All 

2980 
Pranav Kumar Pandey v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2975 
Rajendra v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2983 
Rajwanti v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2988 
Ravindra Nath v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2970 
Shailendra Kushwaha v. State of U.P., (Sandeep Jain and Saumitra Dayal Singh, JJ.), 2025 SCC 

OnLine All 2950 
Shanti Devi v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2958 
Shashi Gupta v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2969 
Shaukeen v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 2956 
Shrinarayan v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 2979 
Shubham Mishra v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2955 
Shyam Mohan Pitariya v. District Judge, (Pankaj Bhatia, J.), 2025 SCC OnLine All 2971 
Suresh Chandra (Dr.) v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2973 
Udai Bhan Singh v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 2972 
Uma Agrahari v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2961 
Vijay Kumar Pandey v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2987 
Vishal v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 2966 
Yasmeen Khan v. Paschimanchal Vidyut Vitran Nigam Ltd., (Shekhar B. Saraf and Dr Yogendra 

Kumar Srivastava, JJ.), 2025 SCC OnLine All 2978 
  
Bombay High Court   [2] 

Abhijit Ankush Shelke v. Sau. Shubhangi Abhijit Shelke, (Shailesh P. Brahme, J.), 2025 SCC OnLine 
Bom 1755 

Cholamandalam MS General Insurance Co. Ltd. v. Ashok Radheshyam Sharma Khandal, (G.S. 
Kulkarni and Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 1756 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002674299
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Calcutta High Court   [17] 
Abdul Rauf Gazi v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine 

Cal 4265 
Abdul Rauf Gazi v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine 

Cal 4266 
Anil Sureka v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 4263 
Arunangshu Chakraborty v. High Court at Calcutta, (Debangsu Basak and Md. Shabbar Rashidi, 

JJ.), 2025 SCC OnLine Cal 4259 
Bajrang Lal Agarwal v. Saroj Kumar Roy, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 4257 
Champak Pramanik v. Soma Roy, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 4256 
Charu Diesels LLP v. E.L. Properties (P) Ltd., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 

2025 SCC OnLine Cal 4255 
Gita Rani Patra v. Renuka Naskar, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 4252 
Gouranga Saha v. Barin Burman, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 4253 
Neeraj Bajoria v. Pawan Kumar Todi, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 4250 
Ratna Mitter v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 4260 
Sambhu Roy v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine Cal 

4264 
Shyam Nandan Mishra v. Union of India, (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC 

OnLine Cal 4261 
Subarna Pramanik v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 4262 
Sukumar Chakraborty v. State of W.B., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 4251 
Sumati Pahari v. Umapada Pahari, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 4254 
Viiv Healthcare Co. v. Controller of Patents & Designs, (Ravi Krishan Kapur, J.), 2025 SCC 

OnLine Cal 4258 
  
Delhi High Court   [14] 

Anijay Tyagi v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 3252 
Deen Dayal Upadhyay Hospital v. Sangeeta, (Manoj Jain, J.), 2025 SCC OnLine Del 3245 
Khushi Sharma v. Union of India, (Anup Jairam Bhambhani, J.), 2025 SCC OnLine Del 3254 
Maninder Sidhu v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 3243 
N.V. Ramami v. Govt. of Canada, (Manoj Jain, J.), 2025 SCC OnLine Del 3246 
National Fire Protection Assn. v. Swets Information Services (P) Ltd., (Saurabh Banerjee, J.), 2025 

SCC OnLine Del 3248 
Raj Kumar Chaudhary v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 3242 
Rajat Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2025 SCC OnLine Del 3247 
Ramesh Chand v. Union of India, (Dharmesh Sharma, J.), 2025 SCC OnLine Del 3249 
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Rani Dutta v. Babli Ghosh, (Dharmesh Sharma, J.), 2025 SCC OnLine Del 3250 
Shahzad Khan v. State (NCT of Delhi), (Dharmesh Sharma, J.), 2025 SCC OnLine Del 3253 
Shikhar Prasad v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 

3251 
Sumit v. State, (Girish Kathpalia, J.), 2025 SCC OnLine Del 3255 
Taiho Pharmaceutical Co. Ltd. v. Controller of Patents, (Amit Bansal, J.), 2025 SCC OnLine Del 

3244 
  
Gauhati High Court   [15] 

Biakhmingthanga v. State of Mizoram, (Marli Vankung, J.), 2025 SCC OnLine Gau 2630 
C. Lallianpuia v. State of Mizoram, (Michael Zothankhuma and Marli Vankung, JJ.), 2025 SCC 

OnLine Gau 2629 
C. Malsawma v. State of Mizoram, (Michael Zothankhuma and Marli Vankung, JJ.), 2025 SCC 

OnLine Gau 2627 
C.L. Thianghlima v. State of Mizoram, (Nelson Sailo, J.), 2025 SCC OnLine Gau 2634 
F. Rodingliana v. KM. Lianzuala, (Nelson Sailo, J.), 2025 SCC OnLine Gau 2631 
Goba Kato v. State of A.P., (Manash Ranjan Pathak, J.), 2025 SCC OnLine Gau 2638 
Gollo Talung v. State of A.P., (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 2637 
Khengyaso Kri v. Union of India, (Manash Ranjan Pathak, J.), 2025 SCC OnLine Gau 2640 
Lalhlimpuii v. Laltanpuia, (Marli Vankung, J.), 2025 SCC OnLine Gau 2633 
Lawmsangkima v. State of Mizoram, (Michael Zothankhuma and Marli Vankung, JJ.), 2025 SCC 

OnLine Gau 2628 
Nogor Megu v. State of A.P., (Manash Ranjan Pathak and Arun Dev Choudhury, JJ.), 2025 SCC 

OnLine Gau 2632 
Oishy Enterprise v. State of A.P., (Manash Ranjan Pathak, J.), 2025 SCC OnLine Gau 2641 
Rank Projects & Development (P) Ltd. v. State of A.P., (Manash Ranjan Pathak, J.), 2025 SCC 

OnLine Gau 2639 
Union of India v. Kampu Dolo, (Manash Ranjan Pathak and Arun Dev Choudhury, JJ.), 2025 SCC 

OnLine Gau 2635 
Yobin Welfare Society v. Thuing Singpho, (Manash Ranjan Pathak and Arun Dev Choudhury, JJ.), 

2025 SCC OnLine Gau 2636 
  
Gujarat High Court   [6] 

Devrajbhai Tulsibhai Patel v. State of Gujarat, (Sunita Agarwal, C.J. and Pranav Trivedi, J.), 2025 
SCC OnLine Guj 1718 

Harsh Mahesh Tanna v. State of Guajrat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 1715 
Jil v. State of Gujarat, (Gita Gopi, J.), 2024 SCC OnLine Guj 4363 
Minaxi Chandulal Shah v. Union of India, (Sunita Agarwal, C.J. and Pranav Trivedi, J.), 2025 SCC 

OnLine Guj 1716 
Prashant v. State of Gujarat, (M.R. Mengdey, J.), 2025 SCC OnLine Guj 1714 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002677679
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Sopariwala Export (P) Ltd. v. Commr. (CGST), (Bhargav D. Karia and D.N. Ray, JJ.), 2025 SCC 
OnLine Guj 1717 

  
Himachal Pradesh High Court   [93] 

Abhay Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1536 
Ajay Patyal v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1595 
Amandeep Kaur v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1569 
Amar Nath v. Kanshi Ram, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 1522 
Amba Shakti Ispat Ltd. v. Union of India, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 

SCC OnLine HP 1553 
Amit Kashyap v. State of A.P., (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC OnLine 

HP 1549 
Amit Lakhani (Dr.) v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1533 
Anjana Kumari v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1602 
Ankush Sharma (Dr.) v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1606 
Apple Paradise Guest House v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1558 
Babu Ram v. CSKHPKV, (Satyen Vaidya, J.), 2025 SCC OnLine HP 1612 
Baljinder Singh v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1556 
Baljit Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1540 
Bhaga Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1552 
Bhim Dev Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1582 
Bimla Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1583 
Biri Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1557 
Bodh Raj v. Veer Sen, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1542 
Chandra Vati v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1578 
Chuni Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1573 
Deepak Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1539 
Devender Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1534 
Dhinu Ram v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1527 
Dikshit Chauhan v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1526 
Dine Ram v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1535 
Fateh Singh v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1601 
Ha v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1530 
Harpreet Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1611 
Hukam's Holiday Home v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1559 
Inder Singh Mehta v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1561 
Jagat Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1572 
Jagesar Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1603 
Jai Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1584 
Jai Kumar v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1585 
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Janardhan Premi v. Prem Vashisth, (Satyen Vaidya, J.), 2025 SCC OnLine HP 1521 
Jaswant Singh Saini v. Jagdish Chand, (Virender Singh, J.), 2025 SCC OnLine HP 1548 
Jeet Bahadur Rawal v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1543 
Karuna Kaushal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1600 
Kuldeep Sharma v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1596 
Kundlas Loh Udyog v. State of H.P., (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC 

OnLine HP 1550 
Lakshay Rosa v. State of H.P., (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1589 
Mahinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1525 
Malber Singh v. Gokal Chand, (Satyen Vaidya, J.), 2025 SCC OnLine HP 1524 
Mamta Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1555 
Man Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1598 
Manoj Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1607 
Mohinder Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1581 
Mukesh Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1609 
Neena Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1574 
Nirmala Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1570 
Parul Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1567 
Parveen Bala v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1586 
Pawan Kumar v. Sainik School Sujanpur, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1560 
Praveen Kumar v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1591 
Prem Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1551 
Pyare Lal v. H.P. Tourism Development Corpn. Ltd., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 

1587 
Raj Kumar Dhiman v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1563 
Rajesh Kumar Chamail v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1562 
Rajinder Kumar Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1565 
Rajinder Singh Rana v. H.P. SEB Ltd., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1554 
Rajmal v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1610 
Rajneesh Paul v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1592 
Raju v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1532 
Ram Chand v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1529 
Ram Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1599 
Ranjna Devi v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1580 
Ravinder Kumar Sharma v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1531 
Rohit Kumar v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 1538 
Roop Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1575 
Roshan Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1605 
Sandeep Garg v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1588 
Sanjay Kumar v. Narcotics Control Bureau, (Ajay Mohan Goel, J.), 2025 SCC OnLine HP 1545 
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